
GOVERNMENT OF INDIA
MINISTRY OF EXTERNAL AFFAIRS

RAJYA SABHA
 STARRED QUESTION NO-77

ANSWERED ON- 27/07/2023

 SEIZURE OF PASSPORTS

*77. SHRI ELAMARAM KAREEM:

Will the Minister of External Affairs be pleased to state:

(a)  the  number  of  passports  seized  by the  authorities  in  the  country  as  the  concerned persons
travelled to Yemen or such countries;

(b) the reasons for not returning the seized passports even if the passport holder travelled to such
countries for job purpose out of compulsion from the employer or without the knowledge of such a
travel ban for Indians;

(c) whether Government will consider matters on a case to case basis and take actions to return the
passports; and

(d) in what way the grievances on this issue can be raised by the citizens and resolve the same?

ANSWER

THE MINISTER OF EXTERNAL AFFAIRS
(DR. SUBRAHMANYAM JAISHANKAR)

(a) to (d): A statement is laid on the Table of the House.

---
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STATEMENT REFERRED TO IN REPLY TO PARTS (A) TO (D) OF THE
RAJYA  SABHA  STARRED  QUESTION  NO.  *77  REGARDING
“SEIZURE OF PASSPORTS” FOR ANSWER ON 27.07.2023

(a) to (d): In view of the fragile political and security situation in Yemen, Government of
India promulgated a travel ban to Yemen  through Gazette Notification S.O. 3223 (E) dated
26 September 2017 (Annex-I). The Notification continues to remain in force. Under the
provisions of this Notification so far, 422 passports have been seized by Indian authorities
for travelling to Yemen despite the travel ban. No passports have been seized for travel to
any other country.

In order to mitigate the sufferings of the people who had travelled to Yemen due to
job compulsions or  due to ignorance,  Government  has issued guidelines to all  Passport
Issuing Authorities to process the release of passports on case-to-case basis. A final decision
for  release  of  passports  is  taken  by  the  Ministry  of  External  Affairs  and  conveyed  to
Passport Issuing Authorities. So far, 169 passports have been released.

Any Indian citizen whose passport has been seized for travel to Yemen despite the
travel ban can approach the respective Passport Issuing Authority for release of the passport.
Government continues to take a compassionate view on individuals who have travelled to
Yemen despite the travel ban.

*****
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ANNEX-I
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